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GOVERNMENT OF RAJASTHAN
DEPARTMENT OF ENVIRONMENT AND CLIMATE CHANGE

No: F.10(645)RPCB/Legal/NGT/2024-06069-Part File(1) Jaipur, Date: 11.02. 2025

Principal Chief Conservator of Forests (HoFF),
Aranya Bhawan,
Jaipur.

Subject: Comments  on Enclosed NGT Order  Dated 16.12.2024 and Identification of
Responsible Personnel.

Ref: This Office letter dated 02.01.2025.

Dear Sir,

Please  find  enclosed  a  copy  of  the  Hon’ble  National  Green  Tribunal  Order  dated
16.12.2024, passed in  O.A. No. 97/2022 (CZ) & EA No. 06/2024 (CZ) – Kamal Tiwari vs.
Union of India & Ors.

The order pertains to encroachment on forest land in Nahargarh Wildlife Sanctuary and
Eco-Sensitive Zone, specifically in Khasra No. 10, and the  failure of concerned authorities in
demarcation and protection of forest land. The Hon’ble Tribunal has expressed serious concern
over  administrative  inaction  and  has  directed  the  Chief  Secretary,  Rajasthan,  to  take  action
against the officers responsible for the failure to demarcate and protect the sanctuary.

In light of the above, as directed, you are requested to:

1. Provide your comments on the order, including any necessary clarifications or additional
information.

2. Identify and propose the names of officers/personnel  responsible for non-compliance,
failure to prevent encroachment, and lack of demarcation of forest land.

3. Suggest necessary corrective actions that may be taken in compliance with the Tribunal’s
directions.

Your response may be sent at the earliest to ensure timely compliance with the Tribunal’s order.

Encl.: Copy of NGT Order dated 16.12.2024.

Yours Faithfully,

(Bijo Joy, IFS)
Special Secretary to Govt.

Copy to the Member Secretary, Rajasthan State Pollution Control Board, Jaipur for information
and necessary action.

Special Secretary to Govt.

RajKaj Ref No.: 13514295

Digitally Signed by Bijo Joy
Designation : Special
Secretary To Government
Date :11-02-2025 03:04:08

Signature Not Verified
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